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oY SN H3A qAT Pt gd arAter Senw #3 (st wErediR ywe) - weew, d FeefaRea o3 e ged W)
g |

(1) @& SR gEEE T ifafd, 1956 &1 €RT 25 &1 IUURT (3) & icid Il fafarRad
JNfERgETIRl &1 Uep-Ua ufcr ((f2=<i e sisi 6pRon ):—

(TH) HI0 A0 1145 (37) ST 19 TJATS, 2006 & WRE B JSIA H YHIAT gl AT
Torr e R ST @t GARATOAT i S SfeeiRaa afaat &1 Frgfaa @ iR amEm
IMANT & AR & w4 § D T B

(@)10 M0 1297 (37) T 11 TR, 2006 & WRA & ASYF H USRI 31 T a2 forray
&RI 19 JeITs, 2006 P SR G HEAT BH10 30 1145(37) H Hiqua deng= fby 17 g

(2) @€ 3R AHEINT AT ATTH, 1956 @ gRT 28 & Aa @ral iR AHET AT A,
2006 S 17 37T 2006 a1 AfALA iz w0 w0 o 483 () # ghIfId dg o, @ e ufa ((fa= qen
3t TRHR ) |

(Placed in Library, See No. LT 4864/06)

THE MINISTER OF TOURISM AND CULTURE (SHRIMATI AMBIKA SONI): I beg to lay on
the Table-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of
section 619 A of the Companies Act, 1956:-

(a)(1)Review by the Government of the working of the Assam Ashok Hotel Corporation
Limited, Guwahati, for the year 2004-2005.

(i1)Annual Report of the Assam Ashok Hotel Corporation Limited, Guwahati, for the year
2004-2005, along with Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT 4865/06)

(b)(i)Review by the Government of the working of the Pondicherry Ashok Hotel Corporation
Limited, Pondicherry, for the year 2004-2005.



2)

)

4)

)

(6)

(i1)Annual Report of the Pondicherry Ashok Hotel Corporation Limited, Pondicherry, for the
year 2004-2005, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.

Two statements (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (1) above.

(Placed 1n Library, See No. LT 4866/06)

(1)A copy of the Annual Report (Hindi and English versions) of the Khuda Bakhsh Oriental
Public Library, Patna, for the year 2004-2005, along with Audited Accounts.

(11)A copy of the Review (Hindi and English versions) by the Government of the working of
the Khuda Bakhsh Oriental Public Library, Patna, for the year 2004-2005.

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (3) above.

(Placed in Library, See No. LT 4867/06)

(1)A copy of the Annual Report (Hindi and English versions) of the Sahitya Akademi, New
Delhi, for the year 2004-2005, along with Audited Accounts.

(i1)A copy of the Review (Hindi and English versions) by the Government of the working of
the Sahitya Akademi, New Delhi, for the year 2004-2005.

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (5) above.

(Placed in Library, See No. LT 4868/06)

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL
PATEL): I beg to lay on the Table a copy of the Aircraft (Second Amendment) Rules, 2006 (Hindi

and English versions) published in Notification No. G.S.R. 307(E) in Gazette of India dated the 24th
May, 2006, under section 14A of the Aircraft Act, 1934, together with an Explanatory Note.

(Placed in Library, See No. LT 4869/06)



THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI R. VELU): I beg
to lay on the Table-

(1) A copy each of the following Notifications (Hindi and English versions) under section 199 of the
Railways Act, 1989.

(1)The Indian Railways (Open Lines) General Amendment Rules, 2006, published in
Notification No. G.S.R. 221(E) in Gazette of India dated the [oth April, 2006.

(11) The Indian Railways (Open Lines) General (Second Amendment) Rules, 2006,

published in Notification No. G.S.R. 476(E) in Gazette of India dated the 11th August,
2006.

(111) The Indian Railways (Open Lines) General (Third Amendment) Rules, 2006, published
in Notification No. G.S.R. 477(E) in Gazette of India dated the 11th August, 2006.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned
at item No. (i) of (1) above.

(Placed in Library, See No. LT 4870/06)

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI
NAMO NARAIN MEENA): I beg to lay on the Table a copy each of the following papers (Hindi
and English versions) -

(1) Evaluation Reports of Tiger Reserves in India.

(Placed in Library, See No. LT 4871/06)
(2) Review of Tiger Reserve Assessment Reports.

(Placed 1n Library, See No. LT 4872/06)

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
DINSHA PATEL): I beg to lay on the Table a copy each of the following papers (Hindi and English
versions) under sub-section (1) of section 619 A of the Companies Act, 1956:-

(1) Review by the Government of the working of the GAIL (India) Limited, New Delhi, for the year
2004-2005.

(2) Annual Report of the GAIL (India) Limited, New Delhi, for the year 2004-2005, along with
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 4873/06)







